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MINISTRY OF HEALTH AND FAMILY WELFARE
(Department of Health and Family Welfare)
CORRIGENDUM
New Delhi, the 6th May, 2026

S.0. 2336(E).— In the notification of Government of India, Ministry of Health and Family Welfare
number S.O. 1987(E) dated 21st April, 2026, published in the Gazette of India, Extraordinary, Part-II,
Section-3, Sub -section (ii), relating to “appointed under clause (e) of sub-section (2) of Section 7” of the
Pre-conception and Pre-natal Diagnostic Techniques (Prohibition of Sex Selection) Act of 1994, entry
number 15 i.e. “Smt. Vandana Yogi, President, Bal Adhikar Sanrakshan Aayog, Himachal Pradesh”, to be
read as ”Smt. Vandana Yogi, Former President, Bal Adhikar Sanrakshan Aayog, Himachal Pradesh”.
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